SLP(Crl.)No. 3401 OF 2000

| TEM No. 41 Court No. 10 SECTI ON 11
AN MATTER
SUPREME COURT OF I NDI A

RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No. 3401/ 2000

(From the judgnment and order dated 4.11.99 In CRA 2/82 OF THE H GH
COURT OF JUDI CATURE AT ALLAHABAD, LUCKNOW BENCH)

BABU RAM & ANR Petitioner (s)
VERSUS
STATE OF U.P. & ORS. Respondent (s)
( Wth Appln(s). for c/delay in filing SLP and perm ssion to place
addl . docunents on record&exenption fromfiling O T.and bail)
Wth
SLP(Crl.)No. 3402/2000
Date : 26/02/ 2001 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR, JUSTI CE SH VARAJ V. PATIL

For Petitioner (s) M. Yogeshwar Prasad, Sr. Adv.
M. Ramesh Chandra M shra, Adv.
Dr. Meera Aggarwal , adv.

For Respondent (s) M . Prashant Chaudhary, adv.

M. Pranmod Swarup, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

........ O A O I
SP2

Del ay condoned.

Leave granted.

Hearing expedited.

Preparati on of paperbooks is dispensed with.

Permission to file additional documents is granted.
. SP1

(Suman Wadhwa) (Vijay Aggarwal)
PA to Addl. Regr. Court Master



